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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 529/2023

IN THE MATTER OF:

DR. SHARAD GUPTA ..APPLICANT
VERSUS

UNION OF INDIA & ORS. ..RESPONDENT(s)

ACTION TAKEN REPORT BY THE PRINCIPAL SECRETARY,
ENVIRONMENT, FOREST AND CLIMATE CHANGE, STATE OF UTTAR
PRADESH IN COMPLIANCE OF THE ORDER DATED 13.09.2024 PASSED
BY THE HON’BLE NATIONAL GREEN TRIBUNAL, NEW DELHI

I, Anil Kumar, aged about 50 years, S/o Late Ramesh Chandra Meena, posted as
Principal Secretary, Environment, Forest and Climate Change, Uttar Pradesh, do
hereby solemnly affirm and state as under:

1. That I, Anil Kumar, Principal Secretary, Environment, Forest and Climate
Change, Uttar Pradesh, am fully conversant with the facts of the case and am
competent and authorized to swear the present Affidavit.

2. That in the present Original Application No. 529/2023, the Hon’ble
National Green Tribunal was pleased to pass the following order vide its order
dated 13.09.2024 deposed here in under:
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“3. In pursuance of the said order, the ACS Environment, Forest
and Climate Change Department of U.P. is present today. He has
informed that draft notification under Section 264 (1) (b) of the
Wildlife Protection Act, 1972 for the area of 380.558 hectares has
been sent to the Law Department and that the final notification will
also be published and for that purpose, though a month has been
prayed but all efforts will be put to ensure that notification is
published within one week.

4. In respect of the area (A) 403.09 hectares it has been pointed out
that the final notification under Section 264 (1) (a) of the Wildlife
Protection Act, 1972 has already been issued on 12.05.2024.

5. In respect of area (B) 15.415 hectares, earlier the issue of
overlapping of the area was raised. Later on, it was pointed out that
the area now remains as 14.50 hectares. It has been submitted by
the ACS; Environment, Forest and Climate Change Govt. of U.P.
that for this area the notification under Section 18 of the Act will be
issued within one month. In respect of this area, timelines have not
been adhered to. Hence, the ACS Environment, Forest and Climate
Change Department of U.P. is directed to give a fresh timeline for
issuing the final notification under Section 264 of the Wildlife
Protection Act, 1972 in the next report.

6. Thus, we grant 10 weeks to file a fresh report along with the final
_|| notification for 380.558 hectares under Section 264 (1) (b) and give
' the timeline for 14.50 hectares of land.

7. List on 06.01.2025.”

3. It is submitted that in compliance to the aforementioned order dated
13.09.2024 of this Hon’ble Tribunal, the government has notified the
380.558-hectare areas Sanctuary under section-26A(1)(b) of Wildlife
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(Protection) Act, 1972, vide notification no. 1529/81-4-2024 dated
December 27, 2024.
The copy of notification no. 1529/81-4-2024 dated December 27, 2024

is annexed herewith and marked as Annexure- 1.

4. Tt is also submitted that the Government has notified 14.5025-hectare
area under section 18 of the Wildlife (Protection) Act, 1972, vide
notification no. 630/81-4-2024, dated December 27, 2024.

The copy of notification no. 630/81-4-2024 dated December 27, 2024

is annexed herewith and marked as Annexure- 2.

5. That it is respectfully submitted that the final notification of the
14.5025-hectare area of the government land under Section-26A(1)(a)
of the Wildlife (Protection) Act, 1972 can be issued only after duly
following the procedure prescribed under sections 18 to 25 of the
Wildlife (Protection) Act, 1972. The procedure mentioned under
sections 18 to 25 of the Wildlife (Protection) Act, 1972, necessitates the
involvement and cooperation of multiple departments at different

levels. Further it involves the appointment of the collector, the

\Y

"'v’;}\determination and settlement of rights and a detailed survey of the land.

- ®7 3 P EfSubsequen‘dy, the proposal for the final notification is sequentially
{ ")b, vetted at successively higher levels starting from the district onwards.

The government issues the final notification following due procedures.

6. It is submitted that in compliance of the order dated 13.09.2024 of this
Hon’ble Tribunal, the process for finalisation of the timeline for final

notification of 14.5025 hectares of the government land under Section
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26A(1)(a) of the Wildlife Protection Act, 1972, has been initiated by
the government vide letter no 14/81-4-2025 dated 02.01.2025.
The copy of letter no 14/81-4-2025 dated 02.01.2025 is annexed

herewith and marked as Annexure- 3.

7. 1t is humbly submitted to the Hon’ble Tribunal that this matter has been
taken up as a top priority by the Government. The detailed timeline for
the final notification of 14.5025 hectares of government land under
Section 26A(1)(a) of the Wildlife Protection Act, 1972 will be
formulated at the earliest to comply with the order dated 13.09.2024 of
this Hon’ble Tribunal.

8. That furthermore, upon issuance of the notification under Section 18 of
the Wildlife Protection Act, 1972, declaring the intention of
notification, Section(s) 27 to 35 of the Act come into effect, and the
provisions of the aforementioned sections ae applicable to the specified

area covered by the notification.

9. The present Action Taken Report is being filed in compliance with the
order dated 13.09.2024 of this Hon’ble Tribunal.

0.Hence, the present affidavit is being filed for the kind consideration and

perusal of this Hon’ble Tribunal.

11. I state that everything stated above has been stated by me in my official

capacity on and derived from the official records and I state that nothing

4‘/ DEPONENT

material has been concealed therefrom.
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VERIFICATION

NOIARY

p ) ‘m¥
1ARY NOTARr  “Jowmmuary
Verified at NO( wclenp on this 39 day of December, 2024 that the

contents of the above affidavit from paragraphs 1 to 11 are believed to be
true and correct to the best of my knowledge and belief. No part of it is

false and nothing material has been concealed therefrom.

D ENT
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IN pursuance of the provisions of clause (3) of Article 348 of the Constitution of India, the
Governor is pleased to order the publication ‘of the following English translation of notiﬁcatibn
no. 1529 /LXXXI—4 2024, dated December 27, 2024: ’ ‘ ‘ ‘

“No. 1529/LXXXI-4-2024
Dated Lucknow, December 27, 2024

. WHEREAS an ared of 403.09 hectares in District Agra was notified as Soor Sarovar Blrd Sanctuary
wde nonﬁcatlon no. 398/LXXX1-4-2024; dated June 12, 2024;

AND. WHEREAS, 380. 558 hectares of forest area of Surdas Forest Block situated in District Agra,
status and ‘boundaries of ‘which are specxﬁed in the Schedule given below, was notified as ‘reserve forest'
vide _nonﬁcatlon no. 7887/X1V-401-48 dated January 25, 1956;

405 RPH 2024 (Paryavaran Anubhag—4) data Te
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AND, WHEREAS, the Central Empowered Committee (CEC) vide Report no. 17 of 2021
dated November 25, 2021, submitted in 1.A..n0s." 196157 of 2019, 196158 of 2019 and 196159 of 2019
filed ‘in writ Petition (Civil)-no. 13381 of 1984 [M.C. Mehta versus Union of India and Others ] has
recommended extending the area of the aforesaid Soor Sarovar Bird Sanctuary by including the area of
Surdas Forest Block by in it; '

AND, WHEREAS, the Hon'ble Supreme Court vide order dated September 23, 2022 in I.A. nos.
196157-196159 of 2019 filed in Writ Petition (C1v1l) no. 13381 of 1984 has accepted the aforesaid report
of the CEC without any objection;

AND, WHEREAS, the Hon'ble National Green Tribunal vide order dated December 01, 2023 in
Original Application no. 529 of 2023 [Sharad Gupta versus Union of India and Others] has directed the
Government of Uttar Pradesh to take action for compliance of the aforesaid order of the Hon' ble Supreme

« Court;

AND, WHEREAS, in the opinion of the State Government, the area comprised within the aforesaid
reserve forest (Surdas Forest Block) is of adequate ecological, faunal, floral, geomorphological, natural
and -zoological significance = for the purpose of protecting, propagating or developing wildlife or its
environment; i ‘

v Now, THEREFORE, in exercise of the powers under clause (b) of sub-section ( 1) of Section 26A
of the Wild Life (Protection) Act, 1972 (Act no. 53 of 1972) read with Section 21 of the General Clauses
Act, 1897 (Act no. 10 of 1897), the Governor with effect from the date of publication of this notification in
‘the Gazette is pleased to make the following amendment in Notification no. 398/81-4-2024 dated June 12,
2024 in order to include 380.558 hectares -area of aforementioned Treserve forest area (Surdas Forest
Block), details and boundaries of which are spemﬁed in"the Schedule below, in Soor Sarovar Bird
Sanctuary with the condition that the Eco- Sensmve Zone around the boundary of this addltlondlly included
area in the sanctuary shall be kept zero Klldmeters

- AMENDMENT :

In the aforesaid notification, after Schedule-A and the table of Boundary Description théreto, the

following Schedule-B and the Boundary Descriptioh pértaing thereto shall be inserted, namely:- ~ -
" SCHEDULE-B
Area of Surdas Forest Block

District . Pargana © Name of Tract . B Area Boundaries

Agra Kiraoli Surdas - 940.38 acres As per detailed boundary
(380.558 hectares) description as given
. below
BOUNDARY DESCRIPTION OF SURDAS FOREST BLOCK
No. of pillar |- Approximate Approximate Nature of
forward (magnetic) distance to next boundary to
Situation of pillar bearing to the next | pillar in chains of next pillar
pillar 66 ft. length
From | To | Front | Back | Chains | Link
o 1 | » 2 S3 4 . 5
1 2 | On the joint of Kitham and | 281.50 400 | 31 20 Slight curve
Agra-Mathura Road ' ' '
2 3 | Near the Agra-Mathura 1288.50 | 101.50 11 55 "
Road )
3 4 " | 2100 | 10850 | 0 87 Straight line
4 5 " | 293.00 | 201.00 1 10 S
5 6 " | 20700 | 113.00 | 0 | 95 R
6 7 " 128650 | 27.00 | 7 60 | Slight curve
7 8 " 42.00 106.50 3 40 Straight line
8 9 | On the ridge of field 42.00 222.00 7 . 35 "
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2 3 5
9 10 On the ridge of field 122.00 222.00 4 50 Straight line
10 11 " ' 40.00° 1 302.00 1 54 "
11 12 " 122.00 220.00 4 30 "
12 13 " 27.00 302.00 2. 0 "
13 14 " 305.00 207.00 3 75 "
14 15 " 32.00 125.00 2 90 "
15 16 " 302.00 212.00 2 0 "
16 -17 " 226.00 122.00 3 75 "
17 18. " 320.50 46.00 1 55 "
18 19 " 63.0 140.5 2 0 "
19 20 " 49.0 243.0 2 60 "
20 21 " 317.0 229.0 3 66 " {
21 22 " 30.0 137.0 1 50 "
22 23 " 316.0 210.0 1 80 "
23 24 | Near Forest road and along 99.0 136.0 7 0 "
Kitham boundary ‘
24 25 " 99.00 279.0 8 95 "
25 |26 " 47.75 279.0 7 50 "
26 27 Along Kitham Reservoir 48.0, 227.75 7 50 "
: . boundary
27 28 " 46.0 228.0 7 50 "
28 29 " 46.0 226.0 7 - 50 "
29 30 " 46.0 226.0 5 05 "
30 31 " 46.0 226.0 0 70 "
31 32 Near Kitham foad and 46.0 226.0 1 14 "
along Kitham Reservoir
boundary
32 |33 Ditto 180 | 2260 10 0 "
33 34 Along Kitham Reservoir 18.0 198.0 12 0 "
1 boundary R
34 35 o 307.0 198.0 8 0 "
35 36 " 307.0 127.0 5 0 "
36 37 e 20.0 127.0 11 0 . "
37 38 Along Kitham Reservoir 300.0 200.0 8 0 Straight line
boundary
38 39 K 300.0 120.0 7 75 "
39 40 " 23.0 120.0 4 05 "
40 |41 " 2940 | 2030 | 6 75 "
41 42 _ N | 343.0 1140 | - 5 75 !
42 43 On the right bank of ' 340.0 163.0 12 75 "
Kitham escape ‘
43 44 " 38.0 160.0 3 75 "
44 45 " 109.0 218.0 4 0 "
45 46 " ‘ 96.0 289 3 50 "
46 47 Along the right bank of 276.0 64 75 Along
river Yamuna ' Yamuna right
. bank
curved
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2 3 5
47 48 | Along the right bank of 181.25 - 5 20 Straight
river Yamuna ‘
48 49 | Near Surkuti 106.00 1.25 06 - "
49 50 " 9.25 286.0 2 80 "
50 51 | Along the right bank of -  189.25 32 50 | Along Bank of
Yamuna River Yamuna
i curved
51 52 " 170.0 - 2 0 Straight line
152 53 Qn the bank of nala 103.00 350.0 2 90 "
53 54 " 52.00 283.0 4 0 "
54 55 | On the parti land 85.00 232.0 4 0 "
55 56 | Onthe mgnd of field 125.00 | 265.0 3 45
| 56 57 " 182.00 | 305.0 1 50 "
57 58 " 104.00 2.0 1 75 "
58 59 " 19.00 | 284.0 1 40 "
59 60 " 94.00 199.0 0 80 "
60 61 " 159.00 | 274.0 1 65 "
61 62 " 7200 | 339.0 0 80 "
62 63 " 360.00 | 252:0 2 0
63 64 - " 100.00 1800 | - 3 75 "
64 65 " - 147.00 | 280.0 1 0 "
65 66 " 288.00 | 327.0 1 25 "
66 67 N 21700 | 1080 | 1 10 "
|67 68 " 143.00 37.0 2 15 "
| 68 69 " 129.00 | 323.0 4 70 "
69 70 " 220.00.{ 309.0 1 25 "
70 71 " 89.00 | 400 | 3 75 "
71 72 " 188.00 | 269.0 1 25 "
72 73 " 91.00 | 8.0 3 25 "
73 74 " 182.00 | 271.0 1 20
74 |75 | Inthis parti land 23800 | 20 | 1 30 "
75 76 | On the mend of the field 159.00 | 58.0 - 6 30 "
76 77 " 229.00 | -339.0 2 25 "
77 78 g 17800 | 49.0 1 50 "
78 79 " 90.00 | 358.0 1 55 "
79 80 " 146.00 | 270.0 2 95
80 81 " 213.00 | 326.0 3 85 "
81 82 " 316.00 33.0 .1 85 "
82 83 " 266.00 | 136.0 1 75 "
83 |84 172.00 86.0 3 35 "
84 85 " 280.00 | 352.0 4. 65 "
85 8 | 200.00 | 100.00 4 75 "
86 87 " £ 293.00 20.0 3 30 "
187 |88 " 279.00 113.0 7 35 "
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378

11
2 3 5
5 89 |Onthemendofthe field | 2005 | 99.0 4 25 Straight line
8 |90 " 19200 | 2050 | 4 0 L
90 91 " 272.00 | 12.0 2 55 "
91 92 " 232.00 | 92.00 2 40 "
92 93 " 177.00 52.0 3 75 "
93 |94 " 226.5 357.0 4 60 "
94 95 " 297.00 | 465 7 95 L
195 96 " 299.00 | 117.0 3 20
1 96 97 " 208.00 119.0 5 20 "
97 98 " 292.00 28.0 0 45 "
98 |99 " 22051 | 112.0 4 40 "
99 {100 " 215.5 40.5 2 90 "
100 | 101 " 118.00 35.5 6 "
101. | 102 ! 189.50 | 298.0 5
102|103 " 287.00 9.5 6 "
103 | 104 " 21600 | 107.0 4 85
104 | 105 " 199.00 36.0 3 65 .
105 | 106 " 279.00 | 19.0 6 75
106 | 107} " 305.00 | 99.0 5 0 "
107 | 108 » 294.00 | 125.0 3 90 "
108 | 109 i " 207.00 | 114.0 4 10 "
109 | 110 " 282.00 | 227.0 2 10 "
110|111 " 204.00 | 102.0 3 85 "
11 |12 " 113.00 24.0 4 60 "
12 | 113 " 201.00 | 293.0 0 80 "
113 | 114 " 135.00 | 210 1 95 K
114 | 115 " 11400 | 3150 1 80 "
115 116 " 208.00 | 294.0 1 20 "
116 | 117 " 284.00 28.0 3 25 "
117 | 118 " 21500 | 1040 .| 2 60 "
118 | 119 " 193.00 35.0 2 17 "
119 | 120 g 103.5 13.0 0 75
120 | 121 " 186.00 | 283.5 1 85 "
121|122 " 265.0 6.0 0 75 "
122|123} " 176.50 85.0 2 40 "
123 | 124 " 10600 | 3565 | 0 75 "
124 | 125" " 180.00 | 286.0 2 25 - "
125 | 126} " 270.00 | 360.0 1 65 "
126 | 127] " -175.00 90.0 2 25 "
127 | 128 87.00 | 3550 3 60 "
128 | 129 " 10200 | 367.0 5 20 "
129 | 130 " 86.00 | 282.0 3 80 "
130 131 | Near pucca road 248.5 |- 266.0 S 35 "
131 . | 132 " 5.00 68.5 0 85 »
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1 - 2 ‘ 3 .4 5
132 133 | On the mend of the field - 280.00 185.0 2 90 Straight line
133 | 134 o 25400 | 100.0 1 90 "
134 | 135] " 199.00 | 74.0 0 o0 0
135 | 136 " 266.00 19.0 3 40 "
136 -~ | 137 " , 355.00 86.0 0 60 "
137 | 138 " B 2805 | 175.0 1 60 "
138 | 139 " 221.00 | 100.5 0 75 "
139 | 140 ' " 280.00 41.0 1 0 "
140 | 141 " 11.00 100.0 1. 64 "
141 | 142 " 269.0 191.0 1 84 "
142|143 G 197.0 89.0 1 25 "
143 144 " 282.0 17.0 4 50 "
144 [ 145] " 2.0 102.0 1 40 "
145 | 146 " 460 | 1820 2 45 "
146 .| 147 " | 360 226.0 2 70 "
147 | 148] " - 276.0 216.0 5 15 "
148 | 149 _ " 200.50 96.0 1 40 T
{189 [ 150 " 27600 | 205 1 0 "
150 151 ne , 19.50 96.0 2 75 o
151 | 152 " 7293.00 | 199.5. 6 9 | "
152 153 - " T 720500 | 1130 | 0 75 "
153 | 154 " , 301.5 25.0 1 90 0
154 ;| 155 . 1 2205 121.5 1 20 "
155 |156] TR 303.0 40.5 0 90 "
156|157 " 2160 | 123.0 4 10 "
157 | 158] , " 269.5 36.0 3 40 "
1158 [ 159 n 283.0 89.5 6 20 "
159 | 160] " [ 19500 | 1030 | 4 50 o
T1e0 [161] " T | 27600 | 15.0 5 75 B
161 | 162 " : 186.0 | 96.0 1 0 ¥
162 .| 163]: " | 2310 6.0 1 0 "
163 | 164 o 729700 | 510 4 37 "
164 165 | Near Kitham road -1 -277.00 97.0 0 45 !
165 | 166| " {- 184.00 97.0 3 75
166" | 167 | Near puccaroad 13.00 , 4 50 "
167 | 168| Onthe mend of the field | 97.00 | 193.0 2 25 "
168 {169 - " .| 1000 277.0 0 55 "
169 170} " : 10125 | 190.0 4 55 | "
170 17| . " | 1575 | 281.25 1 20 o
1 il " | 2920 | 19575 1 20 "
172 [173 " = 349.0 112.0 4 10 "
173 174 " 292.0 | -169.0 4 65 "
174 | 175 " 293.0 | 112.0 6 20 o
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1 2 3 4 5
175 | 176 | On the mend of the field 23.5 113.0 2 40 Straight line
176 | 177 " 103.0 203.5 5 80 "
177 | 178 " 1.00 283.0 2 40 S
178 | 179 " 287.00 181.0 1 35 "
179 | 180 " 22.5 107.0 4 20 "
180 | 181 " 110.5 202.5 5 60 "
181 182 " 26.0 290.5 2 40 "
182 | 183 " : 106.0 206.0 0 80 "
183 184 " 23.00 286.0 3 40 "
184 | 185 " 109.00 | 203.0 1 35 "
185 186 " ' 19.0 289.0 1 80 "
186 | 187 " 29500 | 199.0 1 80 "
187 | 188 " 7.0 115.0 3 10 "
188 | 189 " 285.5 187.0 1 20 "
189 | 190 | On the Kitham Reservoir 233.25 105.5 7 30 "

’ boundary
190 | 191 " 23325 | '53.25 5 50 "
191 192 " 233.25 53.25 6 50
192 | 193 " 23325 | 53.25 2 80 "
193 194 | On the Kitham Reservoir 279.00 53.25 6 20 "
boundary
194 | 195 " 331.00 99.0 6 80 | "
195 | 196 On the right bank of 23400 | 1510 6 0 "
: Kitham escape
196 | 197 " 251.00 54.0 3 20 "
197 | 198 " ©125.00 35.0 4 60 "
198 | 199 | On the mend of filed 208.00 | 305.0 1 90 "
199 | 200 " 128.00 28.0 4 60 "
200 | 201 " 212.00 | 308.0 3 - "
20t | 202 | Near pucca road 128.00 32.0 2 10 "
202 | 166 " ‘ iy 308.0 16 50 Curved"
By order,
. ANIL KUMAR,
Pramukh Sachiv.

HoTw0goo—T0N0 405 STIH—2024—(1094)—599+75-674 wferai (@vgex / o / Jiede) | |
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- ) ANNEXURE- 2

IR T aR—THoTHoo / Telo—
&cfo / THoGlo—91 / 2014—16
AT ¢ UNT UC STl XC

PH-AEIT—241

T MRS AR aRT A

STATEOT
femf aRfne

A4, Tvs (@)
(@R s

Y-, YshdRR, 27 feawR, 2024

4y 6, 1946 UH THq

SR YT AT
wafaRvl, 99 0§ Seary aRade HNT—4
H&AT 630 / 81-4—2024
TGS, 27 faAwR, 2024

SIS CE]
Yo3110—331

e =T ABR P YW 2 S 97 &7, e Faver 9 et § w8, 9 9=
Sl SR S wafaver @ g, IR 3R R @ St ¥ vafw uRRefie, sia-sig, gw,
Y- faem, mefe iR widr s waeh #ea @ 2;

AR, fd, AT S e 3 Re afer (Rfaw) ww@ar 13381/1984 (qH00 e
I 9RA HY U9 ) H A®G 23-09-2022 & AR gRT 9T HF-IG LY s8R smidawor 3
30 Yo AT 520 WY 2023 (S0 IRT @ 99 WRT W TG (=) § &b 01—12—2023 &
BT 9T ARBR Pl Y AR Gl ARTT F 145025 ZIIR ARBNI G Afdeferg aea @1 fiw
e §;

3[Yd, 36, I ofld (Wvervn) sifafeem, 1972 (MRfRM e 53 @9 1972) @ uRT 18 W
SR (1) & el ARPAT BT TRANT PR AU 14.5025 BRIR # Bl WD) g, et fawor
A SR # faar T R B R RN el eeRvd @ &3 § 39 ud @ Wi | e @l
3T MY T HRal 8 b AR § |ftaferd 59 iR &9 o W1 @ =R ok wRRufe
Y | T & I fraMieR @ S e |

"R IR vell srRey” H Aftaferd fae o @ forg sanfad & @ fawor |
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2 IR Yo SR ITole, 27 v, 2024

AT faaver

W W veh avaReg § Al e o & Ry sRaifad 145025 @R & B T
faaxor gon  feaad @ ‘

1 @S —1
SIR—Y™ T B FGAT A
YA HABAT DI TET HE&AT-03
TAU—GR TG Uefl IARTT & IO &A% 403.09 BaRAR H AHAT UTH SADT DY
TeT H&AT-04
YRE—ITH wIdhdl BI ST HE&AT—610, 611 T4 612
T @Us—2
TIR—PR IR Uefl 3PRTT & AOGIT &%t 403.09 DaCIR § AR I dMT BRg
DI T FAT—101
qd—3TH AT BRE B T [T —103
TR IR -1 & |
TR T e A T FEA-79 T 80
1 @vs—3
JIR—FR TR G&ll SPR-RYE & IR &5hel  403.09 IR | fAfed U™ weidhall
P T HEAT-18
QU wABAT B T |E-29, 30 AR 76
TR o HET—19 @ AT
IR BBl DI ST HT—17

[P WRR Gl evareg § wfdfera fhy o9 @ forg aeanfad 14.5025 acaR WA g @t
faa=or—

9 GUL—01
e =T I gA%hd (20)
04 HAHT 0.350
01 Hhal 0.599
ECE I 0.949 B0
T GUS—02
el |l PIL| g6 (20)
99 =T BRE 0.691
101 AT BRE 12.795
o anT 13.486 B0
1 @03
et e DIt &=wd (20)
18 HAH 0.0675
oA AT 0.0675 20
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HABA BT Gl T
9 @Us M &A% (20)
01 BB 0.949
02 T BRE 13.486
03 BB 0.0675
A ANT 14.5025 B0
AT 9,
T HAR,
TG e |

IN pursuance of the provisions of clause (3) of Article 348 of the Constitution of India, the
Governor is pleased to order the publication of the following English translation of Notification
no. 630 /LXXXI-4-2024 dated December 27, 2024:

No. 630/LXXXI-4-2024
Dated Lucknow, December 27, 2024

'WHEREAS the State Government is of the opinion that the area, details of which are given in the
Schedule below, is of adequate ecological, faunal, floral, geomorphological, natural and zoological
significance for the purpose of protecting, propagating and developing wildlife therein and its
environment;

AND, WHEREAS, the Hon'ble Supreme Court vide order dated 23-09-2022 in Writ Petition (Civil)
no. 13381/1984 (M.C. Mehta versus Union of India and Others) and the Hon'ble National Green Tribunal
vide order dated 01-12-2023 in O.A. no. 529 of 2023 (Dr. Sharad Gupta versus Union of India and Others)
has directed the State Government to mclude 14.5025 hectares of Government land in the Sur Sarovar Bird
Sanctuary;

Now, THEREFORE, in exercise of the powers under sub-section (1) of Section 18 of the Wlld Life
(Protection) Act, 1972 (Act no.53 of 1972), the Governor is pleased to declare his intention to include
Government land spread over 14.5025 hectares, details of which are given in the Schedule below in the
area of Sur Sarovar Bird Sanctuary with the condition that the Eco-Sensitive Zone around the boundary of
this additionally included area in the Sanctuary shall be kept zero kilometer.

Schedule
Details of the area proposed to be included in "Sur Sarovar Bird Sanctuary"
4 Boundary Description
The boundary description of 14.5025 hectares area proposed to be included in Sur Sarovar Bird
Sanctuary is as follows:
Forest Block-1

North- Yamuna River of Village Singana
East- Gata No. 03 of Village Runkata
South- Gata No. 04 of village Runkata included

in notified area 403.09 hect. of Soor
Sarovar Bird Sanctuary

West- Gata No. 610, 611 and 612 of Village
Runkata

406 RPH 2024 (Paryavaran Anubhag-4) data 7e

23



384

4 IR U IR Tole, 27 feamR, 2024

Forest Block-2

North-

Gata No. 101 of Village Chauma Farah
included in the notified area 403.09
hect. of Soor Sarovar Bird Sanctuary

East- Village Chauma Farah Gata No. 103
South- Border of National Highway No.19
West- Gata No. 79 and 80 of Village Chauma
Farah
Forest Block-3
North- Gata No. 18 of Village Runkata
included in the notified area of 403.09
hect. of Soor Sarovar Bird Sanctuary.
East- Gata No. 29, 30 and 76 of Village
Runkata
South- Border of National Highway No.19
West- Gata No. 17 of Village Runkata 4
Details of the 14.5025 hectares Government land proposed to be included iz Sur Sarovar
Bird Sanctuary:-
Forest Block-01
Gata No. Village Area (hect.)
04 Runkata 0.350
01 Runkata 0.599
Grand total 0.949 hect.
Forest Block-02
Gata No.- Village Area (hect.)
99 Chauma Farah 0.691
101 Chauma Farah 12.795
Grand total 13.486 hect.
Forest Block-03
Gata No. Village Area (hect.)
18 Runkata 0.0675
Grand total 0.0675 hect.
Total sum of area
Forest Block Village Area (hect.)
01 Runkata 0.949
02 Chauma Farah 13.486
03. Runkata 0.0675
Grand total 14.5025 hect.
By order,
" ANIL KUMAR,
Pramukh Sachiv.

louH0godl0—T0d0 406 ITSTIH—2024—(1 095)—509+75=674 Tfr (@gex /€0 / JATHRT) |
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ANNEXURE-3

- 3T US|

1- OUH e -ae wRem Ak fasmmeE, 5090 wrEAE) -

2- UUIF AT I TIETH,ITASNE, 3000 o) _

ATERT, @ we Srerary uRade IHTT-4 TGS feetien: 0. 9 Steradl, 2025

v @m0 weERr wRa afiEmwer B e 30T0 HEA-529,/2023 &0 eRE T FH
ARG PR T 319 # uiRa 3mer R 13.09.2024 & 3HquTelT & Heer 3|

eIy,
mﬁuﬁéﬁmﬁmm%ﬁﬁmomgﬁﬁmﬁmﬁmsﬁom

TEAT-529/2023 20 9NE Tl 9717 HRA IR T 377 & R 13.09.2024 ) e

3T BT ALY 39T AT §-

~Thu‘s,fwe,.;_gr‘ant 10 weeks to file a fresh report along with final notification for 380.558 hectares
under Section 26A ( 1) (b) and give the timeline for 14.50 hectares of land .

2- 0 ICRT &R 31TAHOT gRT Ui 3mder Resrip 13.09.2024 & 3quTeiT #F 380.558 20
Td 14.5025 30 & FRGTA @ ITSIC. 300 & IATIRCT HRIGE waver: wear
1529/81-4-2024 fedids 27.12.2024 (Torae-1) wef HEAT-630/81-4-2024 Reier 27.12.2024
(m-z)m%ﬁammgw%l

3B0 WU A g T wme @ Ay B T o5 PUa w0 wd eRe sReor @
M 300 HeA-529,2023 =0 e Tl 99 RS AR 7 379 3 R
~13.09.2024 T UIRA -3 & e #F 14,5025 0 IuRT 9 & o CECECIEC
ﬁﬁﬁaweﬁmaﬁmmﬁmwmmmmzﬁz
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